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 Supreme Court   [9] 

Bhagat Singh v. State of U.P., (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 918 

Bhikhubhai Govindbhai Patel v. State of Gujarat, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 

SCC OnLine SC 915 
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OnLine SC 922 
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OnLine SC 914 

Papan Sarkar v. State of W.B., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 

917 

Roshan Lal v. State of Haryana, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 

921 

Vijayakumar v. State of T.N., (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 920 

  

Allahabad High Court   [7] 

Danish Saifi v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 7607 

Kant Construction Co. v. State Of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC 

OnLine All 6749 

Manoj Devi v. State of U.P., (Prakash Padia, J.), 2022 SCC OnLine All 2695 

Manoj Devi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2023 SCC OnLine All 5501 

Ram Darash v. State, (Sanjiv Kumar, J.), 2026 SCC OnLine All 6747 

Roli v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 6746 

Sadhana v. State of U.P., (Dr Ajay Kumar-II, J.), 2026 SCC OnLine All 6748 

  

Andhra Pradesh High Court   [1] 

Boya M Devendrappa v. S. Farida Begum, (T Mallikarjuna Rao, J.), 2023 SCC OnLine AP 4604 

  

Bombay High Court   [26] 

Arun Fatephuria v. Sum Rehabilitation Authority, (Gautam A. Ankhad and Sandesh D. Patil, JJ.), 

2026 SCC OnLine Bom 3231 

Ashwini v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 3217 

Centre for Digestive & Kidney Diseases (India) (P) Ltd. v. Municipal Corpn. of Greater Mumbai, 

(Gautam A. Ankhad and Sandesh D. Patil, JJ.), 2026 SCC OnLine Bom 3226 

Chandrakant Ramchandra Jiman v. State of Maharashtra, (Gautam A. Ankhad and Sandesh D. Patil, 

JJ.), 2026 SCC OnLine Bom 3232 

Gautam v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 3221 

Gita Vaibhav Sable v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 

3216 
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Hind Offshore (P) Ltd. v. OCS Services (India) (P) Ltd., (Somasekhar Sundaresan, J.), 2026 SCC 

OnLine Bom 3224 

Kavita Vitthal Akkar v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 3222 

Kishor v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 3213 

Open Door Ministry v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 3229 

Pradip Prabhakarrao Munde v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 3218 

Prashant v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 3214 

Premkishor Mathuradas Mundada v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 

SCC OnLine Bom 3219 

Ramanathanvijay Kumar v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 

3223 

Ravinderpal Singh Jaspal Singh (Dr) v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC 

OnLine Bom 3225 

Roopsagar Roopsing Pawar v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 

3209 

Satvashila Babasaheb Andhare v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 3211 

Shadab Ahsan Ahmed Khan v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 

3208 

Shrikant Arjun Patil v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 3210 

Sumit Shankar Bansode v. State of Maharashtra, (Gautam A. Ankhad and Sandesh D. Patil, JJ.), 2026 

SCC OnLine Bom 3227 

Suryaprakash v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 3212 

Tarabai Dhondiram Waghmare v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 3220 

Vardhaman Builders v. Narendra Balasaheb Ghatge, (Somasekhar Sundaresan, J.), 2025 SCC 

OnLine Bom 6497 

Vasant K. Khedekar v. Brihanmumbai Municipal Corpn., (Advait M. Sethna and Sandesh D. Patil, 

JJ.), 2026 SCC OnLine Bom 3228 

Vilas Bhausaheb Kale v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 3215 

Wisdom English School v. Edlweiss Asset Reconstruction Co. Ltd., (Siddheshwar S. Thombre, J.), 

2026 SCC OnLine Bom 3230 

  

Calcutta High Court   [25] 

Anil Kumar Bag v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 5355 

Asha Kesri v. A.K.R. Consultants (P) Ltd., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2026 

SCC OnLine Cal 5339 

Asim Kumar Paul v. Union of India, (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC 

OnLine Cal 5351 
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Bhanu Properties v. RBI, (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 2026 SCC OnLine Cal 

5341 

CESC Ltd. v. Union of India, (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 5359 

Dabur India Ltd. v. Avanish Agarwal, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 5347 

Faruk Khan v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 5356 

Flemingo Dutyfree Shop (P) Ltd. v. Airports Authority of India, (Gaurang Kanth, J.), 2026 SCC 

OnLine Cal 5353 

Haldia Water Services (P) Ltd. v. Union Bank of India, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 

5362 

Jaiprakash Gupta v. State of W.B., (Shampa Sarkar and Ajay Kumar Gupta, JJ.), 2026 SCC OnLine 

Cal 5349 

Mahesh Gurbaxani v. Provident Fund Commr., (Aniruddha Roy, J.), 2026 SCC OnLine Cal 5360 

Manashi Sengupta Bhadra v. Tapati Sengupta, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 

2026 SCC OnLine Cal 5340 

Mega Flex Plastics Ltd. v. Union of India, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2026 

SCC OnLine Cal 5348 

Mira Shaw v. WBSEDCL, (Amrita Sinha, J.), 2026 SCC OnLine Cal 5352 

Mita Mohanty v. Gaurav Ravi Wankhede, (Sabyasachi Bhattacharyya and Biswaroop Chowdhury, 

JJ.), 2026 SCC OnLine Cal 5345 

Mohd. Mostafa, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 5342 

Peerless General Finance & Investment Co. Ltd. v. Ganguly Home Search (P) Ltd., (Gaurang 

Kanth, J.), 2026 SCC OnLine Cal 5338 

Ranjita Karan Dinda v. State of W.B., (Partha Sarathi Chatterjee and Tapabrata Chakraborty, JJ.), 

2026 SCC OnLine Cal 5346 

Sahidul Laskar v. Eastern Railway, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 5354 

Sangita Sahani v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 5343 

Satyendra (LMED) v. Vice Admiral, (Amrita Sinha, J.), 2026 SCC OnLine Cal 5357 

Shuvendu Haldar v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 5358 

Soumitra Banerjee v. Arup Kumar Chatterjee, (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 

2026 SCC OnLine Cal 5344 

Srimatya Pusparani Maity v. Subal Kumar Sau, (Sabyasachi Bhattacharyya and Biswaroop 

Chowdhury, JJ.), 2026 SCC OnLine Cal 5350 

Union of India v. Biman Banerjee, (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC OnLine 

Cal 5361 

  

Chhattisgarh High Court   [18] 

Amit Baghel v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9310 

Anil Tuteja v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9314 

Divya Dewangan v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9324 

Dukalu Dhanuhar v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 

9312 

Durgesh Prasad v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9323 
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Hari Shanti International Educational Academy (P) Ltd. v. Union of India, (Parth Prateem Sahu, J.), 

2026 SCC OnLine Chh 9317 

Hitesh Choubey v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9315 

Jugbai v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9313 

Lav Kumar Patre v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9325 

Narayan Sahu v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9321 

Pankaj Kumar Gupta v. Dhanushdhari, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9316 

Pradip Raoji Musadwale v. State of Chhattisgarh, (Parth Prateem Sahu and Sanjay Kumar Jaiswal, 

JJ.), 2026 SCC OnLine Chh 9319 

Ravikant Soni v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9322 

Sayyad Jabbar Ali v. Chandan Kumar Matsyapal, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine 

Chh 9308 

Sayyad Jabbar Ali v. Chandan Kumar Matsyapal, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine 

Chh 9309 

Shekhar Garhewal v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 

9311 

Vivek Kumar Pandey v. State of Chhattisgarh, (Parth Prateem Sahu and Sanjay Kumar Jaiswal, JJ.), 

2026 SCC OnLine Chh 9320 

X31 v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9318 

  

Delhi High Court   [63] 

Aatif Khan v. State, (Manoj Jain, J.), 2026 SCC OnLine Del 3534 

Abhishek Mahajan v. Shilpa Mahajan, (Sachin Datta, J.), 2026 SCC OnLine Del 3712 

Airports Authority of India v. Mssingla Constructins Ltd., (Avneesh Jhingan, J.), 2026 SCC OnLine 

Del 3538 

Akash Katyal v. Physicswallah Ltd., (H.V. Shankar, J.), 2026 SCC OnLine Del 3529 

Almitra H. Patel v. Union of India, (Amit Bansal, J.), 2026 SCC OnLine Del 3730 

Aman Bansal v. University of Delhi, (D.K. Upadhyaya, C.J. and Tejas Karia, J.), 2026 SCC OnLine 

Del 3721 

Ashish Bhattacharya v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 3532 

Ashok Kumar v. State (NCT of Delhi), (C. Hari Shankar and O.P. Shukla, JJ.), 2026 SCC OnLine 

Del 3556 

Bal Sahyog Sanstha Committee v. Rohtas, (Sachin Datta, J.), 2026 SCC OnLine Del 3733 

Bhhutporv Ardh Sainik Kalyan Canteen v. Ardh Sainik Canteen, (V. Kameswar Rao and Manmeet 

Pritam Singh Arora, JJ.), 2026 SCC OnLine Del 3547 

Danone Asia Pacific Holdings (P) Ltd. v. Rockwell Pharmaceuticals, (Tejas Karia, J.), 2026 SCC 

OnLine Del 3535 

Deepak Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 3743 

Dimple Jain v. Maya Jain, (D.K. Upadhyaya, C.J. and Tejas Karia, J.), 2026 SCC OnLine Del 3719 

DMRC v. GYT TPL Joint Venture, (Subramonium Prasad, J.), 2026 SCC OnLine Del 3540 

Eureka Forbes Ltd. v. Indian Railway Catering & Tourism Corpn., (H.V. Shankar, J.), 2026 SCC 

OnLine Del 3542 
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Ghisulal Jain v. State (NCT of Delhi), (Prateek Jalan, J.), 2026 SCC OnLine Del 3736 

Giriraj Enterprises v. Municipal Corpn. Delhi, (D.K. Upadhyaya, C.J. and Tejas Karia, J.), 2026 

SCC OnLine Del 3720 

Haripal Singh v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 3744 

HS Dharamshaktu (Dr) v. Union of India, (Anil Kshetarpal and Amit Mahajan, JJ.), 2026 SCC 

OnLine Del 3555 

Imran Ahmed Ansari v. Intex Technologies (India) Ltd., (H.V. Shankar, J.), 2026 SCC OnLine Del 

3539 

Indogreen International v. DDA, (Avneesh Jhingan, J.), 2026 SCC OnLine Del 3541 

Intex Technologies (India) Ltd. v. Imran Ahmed Ansari, (H.V. Shankar, J.), 2026 SCC OnLine Del 

3546 

Ircon International Ltd. v. Tantia Construction Ltd., (Anil Kshetarpal and Amit Mahajan, JJ.), 2026 

SCC OnLine Del 3740 

Ishika Verma v. Anuj Kumar Pandey, (Sachin Datta, J.), 2026 SCC OnLine Del 3713 

Jasvit Constructions (P) Ltd. v. Engineering Projects (India) Ltd., (Purushaindra Kumar Kaurav, 

J.), 2026 SCC OnLine Del 3551 

Kamal Kapoor v. State, (Vimal Kumar Yadav, J.), 2026 SCC OnLine Del 3531 

Kaustuv Datta v. University of Delhi, (Sanjeev Narula, J.), 2026 SCC OnLine Del 3729 

Kidde India v. NTPC, (H.V. Shankar, J.), 2026 SCC OnLine Del 3536 

Luice v. State, (Vimal Kumar Yadav, J.), 2026 SCC OnLine Del 3530 

Madan Lal Malhotra v. MCD, (Amit Bansal, J.), 2026 SCC OnLine Del 3728 

Murari Lal Jain v. Deepak Kumar Tyagi, (Dinesh Mehta and O.P. Shukla, JJ.), 2026 SCC OnLine 

Del 3548 

Naginder Singh v. Geeta Thakur, (Girish Kathpalia, J.), 2026 SCC OnLine Del 3738 

Nardev Singh Drall v. Statesman Ltd., (Sachin Datta, J.), 2026 SCC OnLine Del 3731 

Narender Kumar v. Sehgal Transport Service (P) Ltd., (Sachin Datta, J.), 2026 SCC OnLine Del 

3732 

National Highways Infrastructure Development Corpn. Ltd. v. Sadguru Engineers & Allied Services 

(P) Ltd., (Dinesh Mehta and Vinod Kumar, JJ.), 2026 SCC OnLine Del 3741 

Navya Industries v. NTPC Ltd., (Anil Kshetarpal and Amit Mahajan, JJ.), 2026 SCC OnLine Del 

3549 

New India Assurance Co. Ltd. v. Sunita Devi, (Anish Dayal, J.), 2026 SCC OnLine Del 3537 

O.C. Sweaters LLP v. Union of India, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 

3557 

Oriental Insurance Co. Ltd. v. Manorama Singh, (Anish Dayal, J.), 2026 SCC OnLine Del 3722 

Parmal v. State, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 3726 

Pawan Kumar v. Chief Secretary, Govt. of NCT, (C. Hari Shankar and O.P. Shukla, JJ.), 2026 SCC 

OnLine Del 3735 

Pradeep Dass v. Splendor Landbase Ltd., (H.V. Shankar, J.), 2026 SCC OnLine Del 3544 

Pradeep Kumar v. Union of India, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 3727 

Prakash Rani v. Poonam Sethi, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 3550 
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Praveen Singh Chauhan Security Agency (P) Ltd. v. State (NCT of Delhi), (Anil Kshetarpal and Amit 

Mahajan, JJ.), 2026 SCC OnLine Del 3552 

Rahul Mehta v. DDA, (Jyoti Singh, J.), 2026 SCC OnLine Del 3734 

Rakesh Nayar v. ABW-Suncity, (M.K. Ohri, J.), 2026 SCC OnLine Del 3739 

Rashmi Gupta v. Kanika, (Sachin Datta, J.), 2026 SCC OnLine Del 3715 

Ravinder Singh v. Regoshin Healthcare (P) Ltd., (Jyoti Singh, J.), 2026 SCC OnLine Del 3716 

Red Bricks Developers v. Arvitis Bistro (P) Ltd., (H.V. Shankar, J.), 2026 SCC OnLine Del 3711 

Sarfaraj v. State (NCT of Delhi), (Prateek Jalan, J.), 2026 SCC OnLine Del 3737 

Sarvesh Security Services (P) Ltd. v. Institute of Human Behavior Resource & Allied Sciences, 

(Avneesh Jhingan, J.), 2026 SCC OnLine Del 3725 

Satyam Caterers (P) Ltd. v. Enforcement Directorate, (Navin Chawla and Ravinder Dudeja, JJ.), 

2026 SCC OnLine Del 3724 

Shanti Developers v. Virender Singh, (H.V. Shankar, J.), 2026 SCC OnLine Del 3545 

Sunil Rustagi v. Siddharht Jain, (M.K. Ohri, J.), 2026 SCC OnLine Del 3718 

T. Choithram Foundation v. Satish Motiani, (Vikas Mahajan, J.), 2026 SCC OnLine Del 3717 

Technocrats Advisory Services (P) Ltd. v. National Highways & Infrastructure Development Corpn. 

Ltd., (H.V. Shankar, J.), 2026 SCC OnLine Del 3543 

Tushar Verma v. Union of India, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 3554 

Union of India v. Raja Ram Meena, (C. Hari Shankar and O.P. Shukla, JJ.), 2026 SCC OnLine Del 

3553 

United India Insurance Co. Ltd. v. Kalpana Pandey, (Anish Dayal, J.), 2026 SCC OnLine Del 3723 

Vaibhav Saxena v. State, (Manoj Jain, J.), 2026 SCC OnLine Del 3533 

Velocis Systems (P) Ltd. v. National Informatics Centre Services Incorporated, (Anil Kshetarpal and 

Amit Mahajan, JJ.), 2026 SCC OnLine Del 3742 

Yokesvaran K v. Union of India, (Sachin Datta, J.), 2026 SCC OnLine Del 3714 

  

City Civil and Sessions Court   [1] 

Ramanathan Vijay Kumar v. State of Maharashtra, (S.N. Sachdeo, Additional Sessions Judge), 2026 

SCC OnLine Dis Crt (Bom) 6 

  

Court of Additional Sessions Judge   [1] 

Pareshkumar Dinsukhray Raithatha v. Director of Revenue Intelligence, (S.R. Ugale, Additional 

Sessions Judge), 2026 SCC OnLine Dis Crt (Bom) 7 

  

Gauhati High Court   [24] 

Beizachhi v. Union of India, (Nelson Sailo, J.), 2026 SCC OnLine Gau 3297 

Bina Taipodia v. Union of India, (Kardak Ete, J.), 2026 SCC OnLine Gau 3292 

Bipul Dutta v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026 SCC 

OnLine Gau 3290 

Dinar Ahmed v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 3295 
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Jafor Ali v. State of Assam, (Michael Zothankhuma and Rajesh Mazumdar, JJ.), 2026 SCC OnLine 

Gau 3285 

Jagadish Das v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 3291 

Jayanta Kalita v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3275 

Jumd Ete v. Union of India, (Kardak Ete, J.), 2026 SCC OnLine Gau 3293 

Karuna Talukdar v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3276 

Lahkar Patiri v. State of Assam, (Michael Zothankhuma and Sanjeev Kumar Sharma, JJ.), 2026 

SCC OnLine Gau 3284 

Lakheswar Saikia v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 3286 

Lalthlamuana v. State of Mizoram, (Nelson Sailo, J.), 2026 SCC OnLine Gau 3296 

Mohd. Joynal Abedin v. State of Assam, (Susmita Phukan Khaund, J.), 2026 SCC OnLine Gau 3281 

Monika Choudhury v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3278 

Rebecca Zirsangkimi v. State of Mizoram, (Nelson Sailo, J.), 2026 SCC OnLine Gau 3298 

Sbi General Insurance Co. Ltd. v. Jongpongtoshi, (Yarenjungla Longkumer, J.), 2026 SCC OnLine 

Gau 3289 

Selim Ahmed v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3277 

Sezo Puro v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 3280 

Shairuf Alom v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3279 

Sunita Devi Nimodia v. Mohd. Mafijul Ali, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 3288 

Tai Tajik v. Union of India, (Kardak Ete, J.), 2026 SCC OnLine Gau 3294 

Tenzin Tashi v. State of A.P., (Budi Habung, J.), 2026 SCC OnLine Gau 3287 

Tushar Kasera v. CBI, (Pranjal Das, J.), 2026 SCC OnLine Gau 3283 

Zhetovi v. State of Nagaland, (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau 3282 

  

Himachal Pradesh High Court   [30] 

Aarambh Group v. Indian Oil Corpn. Ltd., (G.S. Sandhawalia, C.J. and Bipin C. Negi, J.), 2026 SCC 

OnLine HP 3642 

Abrar Ahmed v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 3638 

AD Hydro Power Ltd. v. Rajesh Kumar, (Romesh Verma, J.), 2026 SCC OnLine HP 3634 

Balwant Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 3651 

Bhajan Lal Negi v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 3637 
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Lakhbeer Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 3655 

Meera Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 3654 

Minakshi Anotra v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 3643 

Nidhi v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 3645 

Oriental Insurance Co. Ltd. v. Shailender Tiwari, (Virender Singh, J.), 2026 SCC OnLine HP 3662 
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SCC OnLine HP 3659 
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